OFFICE OF DISTRICT & SESSIONS JUDGE (HQs): DELHI

ORDER

Pursuant to Notification No.F.6/2/2015-Jud),/Suptlaw/6899-695 dated 09 July,

2020 of GNCT of Delhi, the following pos =
ostings ransters are pe ’ 5 1
exigency with lmmedlaté effect, A g8 & transfers are being made in officil

S.No.| Name & Emp, Code | From O < S
of the Official
1 Hira Lal Gulami Desg; Peon - (644! W,”"ﬂ‘
S/o Sh. Dev Prasad Role: Orderly fole: Orderly
EC: 90402 Posting: Court previously prisided over posting: Ms, Anju Bajaj Chandna,
by Ms. Anju Bajaj Chandna, Ld, District principal Judge, Family Court,
Judge (Commercial Court) Dist.: New Delhi
Dist.: New Delhi PHC, New Delhi (On diverted
PHC, New Delhi (Vacant Court) capacity)
2 Amit Pradhan Desg: Peon Desg: Peon
S/o Sh. Rama Shankar | Role: Orderly fole: Orderly
£C:11028/31680929 Posting: Court previously prisided over posting: M, Anju Bajaj Chandna,
by Ms. Anju Bajaj Chandna, Ld, District principal Judge, Family Court,
Judge (Commercial Court) Dist.; New Delhi
Dist,: New Delhi PHC, New Delhi (On diverted
PHC, New Delhi (Vacant Court) capacity)
3 Kundan Singh Rawat Dasg: Peon Desg,. Peon
S/oSh. N, 5. Rawat Role: Orderly Role: Orderly
£C:90439 Posting: Court previously presided over posting: Ms, Seema Maini, Ld.
by Ms. Seema Maini, Ld. District Judge Principal Judge, Family Court
(Commercial Court) Dist.: North-West
Dist.: North Rohini Courts, Delhi (On diverted
Rohini Courts, Delhi (Vacant Court) capacity)
4 Rammi Kumar Desg: Peon Desg: Peon
S/o Sh. Pritam Singh Role: Orderly Role: Orderly
92047 Posting: Court previously presided over pPosting: Ms. Seema Maini, Ld.
by Ms. Seema Maini, Ld. District Judge Principal Judge, Family Court
(Commercial Court) Dist.: North-West
Dist,; North Rohini Courts, Delhi (On diverted
Rohini Courts, Delhi (Vacant Court) capacity)
5 Manoj Desg: Peon Desg: Peon
$/o Sh. Braham Singh Role: Orderly Role: Orderly
EC:10907 Posting: Ms. Seema Maini, Ld. Principal Posting: Ms, Bimla Kumari, Ld.
Judge, Family Court Principal Judge Family Court
Dist.: North-West Dist.: Shahdara
Rohini Courts, Delhi KKD Courts, Delhi (On diverted
capacity)
6 Dharambir Desg: Peon I Desg: Peon
$/0 Sh. Chhotu Ram Role: Orderly Role: Peon

£C:10969

Posting: Ms, Seema Maini, Ld. Principal
Judge, Family Court

Dist.: North-West

Rohini Courts, Delhi

Posting: Office Pool, Admn.lll
Dist.: Central
THC, Delhi

e e




shyam Singh

Desg PponM )
Role Orderly

Posting

S0 sh Khushal Singh i [R)P‘Sg ‘(’:’mn
ole: Orderly
. Posting: Sh. Sanjay Garg-, Ld.
[ Principal Judge, Family Court
. Dist South West
Dwarka Courts, Delht (On diverted
. capacity)

t{ 90386 s

Ms. Anju Baja; Chandna.
Prongipal fudge, Family Court

it New Dethi

PHC New Delh

Pankat \og \ H ‘v -
ankar Agparwai Desy. Peon Desg: Poon
S0 Sh Ravinder e '

Rote Qrderly (
. Qrderty Role Orderly
Appanw

]

osting Ms Anju Baja) Chandna

Pringipal judge, Family Court

Posting. Sh Sanjay Garg-, td
Principal Judge, Famiy Court

Dist - South-West

Dwarka Courts, Delhi (On diverted

EC 72391030
R | Al
Dist . New Dethn

PHT Neow Delh

capacity)
Y 3t Singh ~ . '
KB Lesg. ¥ ! Desg Poon
N } 1 R o o ’
ha Role: Orderly Role Peon
b 1O IO N QAT n i e e S % . . e
X «U/ 30000800 Pating Court praviousty oresided over Bosting. Office 2ool, Admn i
by Sh R P Pandey. td D&SI Dist o Central
O North West THC Delhy
> Y, \ 3y '
3 'y Dol (Vacant Court)
1
|
Note:- Non-comphance of the above dwextions Or mmmegqiaten DFOCRETING On Rave Shalt be viewed

vt ot Pl e oOfhoes] walt B Fedos Foyr Y T T T T T i T “Farve
SEIFGUSHY 27K o orriryg Official walt b habie 1o suade Gistpn 3V KK

Digitally signed by GIRISH

GIRISH KATHPALIA xaTHPAUA

Date: 2020.08.08 16:57:23 +05'30°

(GIRISH KATHPALIA)
DISTRICT & SESSIONS JUDGE (HQS)

i Delni
L e
No Hé S q_ :‘ i\gMiN»m ‘Central/PRT/2020 Dated, Delhi the. .| ‘ 0. AUB ‘20'20

Copy forwarded for information and necessary action to:-

| The Registrar General, Hon'bie High Court of Delhi, New Dethi.

> The Distict &  5Sessions Judge, Central/New Delhi/North/North-West/East/North-
East’ Shahdara, South/ South-East/South-West Delhi/New Deihi.
3.

The Ld. Principal Judge, Family Court, Dwarka/Shahdara/New Delhi/North-West, Delhi, New

Deth:, Dethi

4 pS  Office, Ld. Distict & Sessions Judge, HQs/New Delhi/North/North-West/East/North-
East, Shahdara/South/South-East, Dethi/New Delhi.

S Admimistrative Officer (Judicial), Ofo the D&SJ, Central/New Delhi/North/North-West/East/North-
£ ast/Shahdara/ South/South-East, Delhi/New Deihi to submit the compliance report of the order
within three days.

6 The Accounts Officer /Assistant Accounts Officer, Accounts Branch, Central/New
Delhi/North/North-West/East/ North-East/Shahdara/South/South-East, Delhi/New Delhi.

7. Dealing Officials, personal File, Administration Branch- ITI, Central District, Tis Hazari Courts,
Delhi.

3. Dealing  Officials, Leave Seat,  Central/New  Delhi/North/North-West/East/North-
East/Shahdara/South/ South-East, Delhi/New Delhi.

5 Dpealing Officials, Accounts Branch, Central/ New Delhi/North/North-West/East/North-
East/Shahdara/South/South-East, Delhi/New Delhi.

10. The Officers/Officials concerned.

11, Dealing Official, Lavers/ACR Cell, Central District, Tis Hazari Courts, Delhi.

12. Ld. Web Site Committee, Hindi/English, Tis Hazari Courts, Delhi.
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